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INTRODUCTION 

1, the Chairman of the Estimates Committee having been authoris­
ed by the Committee, present this Hundred and Seventh Report of 
the Estimates Committee on Action Taken by Government on the 
recommendations contained in the Sixty-third Report of the Estimates 
Committee (First Lok Sabha) on the Ministry of Defence-Training 
Institutions. 

2. The Sixty-third Report of the Estimates Committee (First Lok 
Sabha) was presented to Lok Sabha on the 28th March, 1957. The 
Ministry of Defence furnished their comments on the recommenda­
tions contained in this Report between 27th January, 1959 to lst 
November, 1960. The replies were examined by the Study Group 'G' 
of the Estimates Committee on the 3rd September and 2nd Decem­
bel, 1960. 

3. The Report has been divided into the following four Chap­
ters:-

I. Report. 

II. Recommendations that have been accepted by Government. 

III. Replies of the Government that have been accepted by the 
Committee. 

IV. Replies of the Government that have not been accepted by 
the Committee. 

4. An analysis of the Action Taken by Government on the recom­
mendations contained in the Sixty-third Report (First Lok Sabha) of 
the Estimates Committee, is given in Appendix XI. It would be 
observed therefrom that .out of 104 recommendations made in the 
Report, 25 % of the recommendations have been fully accepted by 
Government, while 29·8% of the recommendations have been 
accepted partly. Of the rest, replies of Government in respect of 
39·4% of the recommendations have been accepted by the Com­
mittee, while replies in respect of 5·8 % of the recommen4ations have 
not been accepted by the Committee. 

NEW DELHI-1; 
January 17, 1961. 
Pausa 27, 1882 (S). 

(v) 

H. C. DASAPPA, 
Chairman, 

Estimates Committee. 



CHAPTER I 

REPORT 

In para 95 of the Sixty-third Report (First Lok Sabha) , the Com­
mittee had suggested that those schools which were at present manag­
~ by the Ministry of Defence but imparted general eduootion on pub­
lic school model and were not meant exclusively for the children of 
servicemen may be managed by the Ministry of Education as the 
Ministry of Defence had to deal with far more pressing and urgent 
problems concerning the security and defence of the country. The 
Committee also suggested that management of such schools may be 
transferred by the Ministry of Defence to the Ministry of Education 
with some reservation and powers to issue directions etc., so that 
the former might derive best advantage in all matters connected 
with the administration and running of schools, maintenance of their 
standard and meeting the requirements of the Defence Services. 

The Ministry of Defence have not accepted the above suggestion. 
'They have stated in their :reply that the Ministry of Education do 
not manage public schools. The Committee feel that the Public 
Schools may not all be managed by the Ministry of Education at 
present but when it is seen that the schools at Lovedale and Sanawar 
which were being managed by the Ministry of Defence have been 
transferred to the Ministry of F.ducation, the Committee do not see 
any reason why these other school,s which cater fOT the children 
Of servicemen as well as other children should not also be transferred 
to the Ministry of Education. The Ministry of Defence may, how-
eve:, as suggest.ed earlier, ~ransfer them to the Ministry of Education 
sU~J~ct to cer.tam reservattons and powers to ensure that the present 
pnvtleges enJoyed by the children of the servicemen and the present 
.8tandaras of instructions are maintained and do not SUffer. 
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ra
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APPENDIX· , I 

The view. of Minis'trll of Education on the importance of givin, 
phllrica1 education by educational authorities 

The question of medical unfitnesa of school chil~dren raises many 
issues. The problem cannot be tackled solely by development of. 
facilities for Physical Education. Physical Education cannot im­
prove matters much unless there is adequate provision for school 
health service, namely, medical inspection, hygiene and school lunch 
aervice. Malnutrition is widely prevalent among school children 
and unless this is remedied by providing adequate food in schools, 
Physical Education by itself cannot be of real benefit. The Ministry 
of Health have stated that their Directorate General of Health Ser­
vices is preparing a pilot scheme for school health and school feeding 
services which will serve the purpose of a demonstration project. The 
matter however primarily rests with the State Governments whc 
are unable to introduce these much needed services and amenities 
in schools due to lack of funds. Since the responsibility is mainly 
that of the State Governments any remedies to be undertaken by the 
Centml Government will have only a limited effect and can be only 
of a demonstrative nature. 

2. The problem of persuading State Governments to introduce a 
full fledged school health service is tied up with lack of funds. In 
this connection attention is invited to the following observations of 
the Central Advisory Board of Physical Education and Recreation 
made in the National Plan of PhYSical Education and Recreation 
while discussing the question of provision of school meals to 
children:-

"The correct thing is for the school to provide for every child a 
moderate nutritious meal, free of cost. This may, however, not be 
feasible in the near future, because the total cost will be prohibitive. 
Nevertheless, the matter is so vitally important that each State, each 
eduootional authority and each school should thoroughly explore all 
possible ways of finding a reasonably satisfactory solution. What­
ever procedure is adopted, it is essential to ensure that no child goes 
without some refreshment during school hours. Physical activities, 
particularly if they come at the end of the day, are likely to be harm­
ful mther than beneficial. Physical education can contribute ty 
better health only when accompanied by such factors as good food. 
and hygienic living, and necessary steps must, therefore, be taken 
to ensure these essential conditions." 

3. The Central Advisory Board of Physical Education and Recrea­
tion has prepared two syllabuses of Physical Education f(1l' Boys an. 
Girls separately from Primary to the Higher Secondary stage. Th~ 
.yllabuses are fl".1med so as to serve as a guide for the teachers of 
Physical Education and also to enable the State Governments to pre­
pare their own syllabuses suited to their local conditions. The tw. 

N 
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syllabuses are grouped into activities and these activities provide 
lexibility in order to enable the teac~er to ~elect the I!hysical ,:xer­
~ises according to the interest of his partIcular locality. With a 
view to make these two syllabuses yield their full value this Ministry 
has further undertaken preparation of two illustrated hand-books 
for the two syllabuses. 

4. Through two circulars F.21-33/56.D3 deted the 14th November, 
1956 and F.21-69/57-D.3 dated 2nd December, 1957 attention of the 
State Governments has been invited to the syllabuses with the sug­
gestion that steps may be taken by them to popularise the sylla­
buses. 

5. With a view to arouse the enthusiasm for Physical Fitness 
among the students the Central Advisory Boord of Physical Educa­
tion and Recreation has recommended introduction of Physical Em-
ciency Tests for Boys and Girls between the age-groups of 10 plus to 
17 plus. These Tests (which now form Appendix III) of the Board's 
National Plan of Physical Education and Recreation are to be reach­
ed as a result of a regular programme of Physical activities in 
schools. The Board is of the view that these tests should be the 
minimum targets which all children, except those exempted on medi­
cal grounds, must reach for general physical efficiency. 

6. Organized Sports is an integral aspect of Physical Education 
and apart from developing the child's organic fitness end teaching 
him neuromuscular skills, it trains him in self-discipline and respon­
sibility which are fundamental to Democracy and gives him valuable 
training in human relationships. At school level, games and sports 
can contribute to the development of such qualities of body, mind 
and character as will enable our children to shoulder the responsibi­
lities of democratic leadership. Nevertheless the facilities for sports 
in our Schools are extremely meagre. Secondary schools are large­
ly concentrated in congested areas and do not have sufficient play­
grounds. Apart from lack of playgrounds there IS lack of equip­
ment and amenities. One factor is the failure to purchase equip­
ment in adequate quantities. Two dozen hockey 5ticks or a dozen 
badminton rackets can but serve an insignificant number in a school. 
If boys and girls are to develop specific skills, they must have oppor­
tunities for practising these skill!! and this means provision of the 
necessary amenities e.g., playing fields and courts, equipment etc. 
The schools are the breeding ground for good players and it is not 
surprising that few talented players emerge in India since only a 
small fraction of the school children get the opportunity to play speci­
fic games and acquire skill in them. There is also lack of leadership. 
The s~orts programme of a school can only be carried through C1e 
enthUSIasm of class teachers. Since Sports and Physical Education 
are considered to be the Physical Education Teacher's responsibility, 
the c.lass teachers do not pay mucD attention to either except in the 
PublIc Schools. Many of these deficiencies continue and persist 
at college level. Most of the Indian Colleges lack amenities like 
sufficient number of playing-fields and courts, «YJllllll8ia, swimming 
pool and equipment etc., which e'Yen Schools in We:n normally have 
as a ma~t~r of course. The proTision of th~5e emf'nities will apart 
from raIsmg the level of performance ill. sports help to improve the 



,tJtudemts mm-ale anti combat incWteipline. Whereas Colleges in the 
USA 'irmrriBbly haft trained -coaches m 'the diftel1eB>t games on their 
lBt., 'in India 1Richcoadhes ue very rare. The ,impact ,of the Coaeb.­
mg ;Sohemes -of the Government of India in Educational Institutions 
.. been 'SO far very limited. 

7. There is a scheme under which grants are being paid to schooli 
end ~11eges fOl' _provi9iol'l of amemties in their -campuses such as 
SWimming Pools, Gymnasia, Recreation Halls-cum-Auditoria, Sports, 
'Stadia, GmEier Tracks' etc. During the last three years this Ministry 
bas also paid substantial grants to State Governments and National 
Sports Federations for construction of stadia, purchase of sports and 
athletic equipment, deputation of Indian players abroad, holding of 
National and International Events and Meets etc. Under the Raj­
bmari Coaching Scheme substantial amowrts have been spent for 
giving coaching by -experts fu a large number of games and sports 
as w-ell as inathleties ami gymnastics. These steps have been effec­
tive,but only partly so, since they have touched just the fringe of the 
1pI'Oblem. The questitm of paying grants to schools for playing fields 
and for increased assistance for ,development of games and sports at 
school and college level is now under oonsideration. 

8. If the problem of malnutrition is satisfactorily tackled, if the 
syllabuses of Physical Education prescribed by this Ministry are 
vigorously introduced in educational institutions by the State Gov­
ernments and if there is a sustained programme for the development 
of -games and sports 9t school and college l~vels, there will be a per­
-ceptible improvement in the standards of Physical fitness of school­
going children. 



APPENDIX.B 

A copy of letter No. 33 (18) j96-SjD,(AG-!) dated the 12th January, 
1957 regarding fees payable by Ar11Jred Forces Officers for 

the Education of their sons in K.G. Schools 

I am directed to convey the sanction of the President to the total 
fees (excluding clothing) chargeable from the sons of officers of the 
Armed Forces admitted to any of the K.G.Schools at Nowgong, 
Ajmer, 8elgaum and. Bang~ore, being limited to an amount equiva­
lent to 10% of the officers salary subject to a .minimum of Rs. 80/­
p.m. and to maximum of Rs. 125/- p.m. per child for ten months in a 
year. If paid as a lump sum in advance, a rebate of Rs. 50/- will be 
allowed in the fees. 

2. The above sanction will have effect from the term commencing 
from the 2nd January, llffi7. 

!Yours faithfully, 
Sd.j-P.D. SRIVASTAVA, 

Under Secretary to the Government of India. 

Copy of the above forwarded to :-. 

The Financial Adviser, Ministry of Finance (Defence) with refer­
ence to his U.O. No. 436jGS of 1957, for co~unication to the Con­
troller General of ~efen~e Accounts, the Director of Audit, Defence 
Services, theContr~er of Defence Accounts' Southern, Eastern and 
W~ern Commands and the Deputy/Assistant Director of Audit, 
Defence Services. j 

The Chief Qfthe General Staff (MT 5) (20) 
The Deputy Financial Adviser (GS) 
~ Deputy Financial Adviser (AG). 
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APPENDIX IV 

Committees associated with th~ function.in.g of N.C.C.IA.C.C. 

A~ix I (A) -Comporitio,.. of Committee. 

Central Advilory Committee: Compo,itioft 

1. The Minister for Defence (Chairman.). 
2. The Secretary to the Government of India, Ministry of 

Defence. 
3. The Secretary to the Government of India, Ministry of 

Education. 
40. The Financiel Adviser, Ministry of Finance (Defence). 
~. The Chief of the Army Staff. 
8. The Chief of the Naval Staff! 
7. The Chief of the Air Staff., 
8. Five non-official members to be nominated by the Central 

Government~ 

t. Two members to' be elected by the House of the People and 
one member to be elected by the Council of States (Rajya 
Sabha). 

Appendix I (B)-State Repre.en.tatives Conference 
Comporit&ott 

-Chairman-The Secremry to the Government of India, Ministry 
of Defence./ ' 

Ilembers--Education Secretaries of all States. 

Appendix I (C)-State Advisory Committee 
Comporitiott 

1. The Minister of Education of the State concerned. 
2. The Secretary of the Education Department of the State 

concerned) 
3. The Vice-Chancellor of each University in the State. 
•. The Director of Public Instruction. 
5. One nominee of the GOC-in-C Command. 
t. Two principals of Colleges which proTide unit. of the Senio[" 

Division. 
7. Two Hcedmasters of Schools which provide unit. of Junioc 

Divisio •. 
t. Circle Commander. 
t. Three Non-Omcial member& of whom one should be • wom ••. 
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10. The member, if any, of the Central Advisory Committe. 
residing in the State.! 

11. One representative of· the Finance Department of the State 
concerned~ 

Appendix I (D)-Senior Division Advisory Committee 
Composition 

1. The Vice-Chancellor of the University-Chairman. 
2. The Commanding Officers of the Units. 
3. One Officer nominated by Area Headquarters. 
4. One Senior Division Officer nominated by the Vice-Chaneel-

lor~ . 

5. Two non-official members nominated by the Vice-Chancellor. 



A'PPgNDIX V 

PRESS INFORMATION BUREAU (DEFENCE WING) 

GOvERNMENT OF INDIA 

Examination' fOr Admission to Saimk School 
An examination foI' adniission to the Sainik School (formerl,­

Prince of Wales' Military College), Dehra Dun, will be held on Se~ 
tember 2 and 3, 1958 at different centres. It will consist of both 
written and viva voce tests. Candidates who qualify in the tests will 
be required to undergo a medical examination at the military hospital 
nearest their homes. Only those who are medically fit will be eligible 
for admission.! 

Applications in duplicate on prescribed forms should reach the 
State Governments in whose jurisdictions the applicant's parents 'JT 
guardians ordinarily reside by not later than August 1, 1958. Candi­
dates seeking admission to the School should not be less than 11 yeant 
of age but must nO't have attained the age of 12 years on January 20~ 
1959. Age liniits will not be relaxed. 

. Full particulars regarding the course O'f training, specimen question 
papers, and application forms can be obtained from the Chief S"cre­
tary to the State Governments or Chief Commissioners concerned ., 
the Principal, Sainik School, Dehra Dun. 

Ministry of Defence. 
NEW DELHI, June 13, 1958. 
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APPENDIX VI 

No. F.22 (10) /58/D (GS-II) 

GOVElU(MDT OF INDIA 

MINISTRY OF DEFENCE 

New Delhi, the 1st J.,.I1/. 1958. 

All State Governments and Administrations. 

SUB.JEC'T: Qualifying Examination for Admission to the Sainik 
School, Dehra Dun in the January 1959 Term. 

air, 
I am directed to state that the next examination for admission to 

the Sainik School (formerly known as Prince of Wales Military 
College) Dehra Dun, will be held at selected centres in the country on 
% and 3 September, 1958. Candidates seeking admission to the Sainik 
School should be not less than 11 years of age and not more than 1Z 
years on the 20th January, 1959 and applications (in duplicate) in the 
prescribed form should reach the State Governments in whose juris­
diction their parents/guardians reside on or before 1st August, 1958. 
Candidates who qualify in the written and the viva voce test will be 
required to undergo a medical examination at the Military Hospital 
nearest their homes and only those who are medically fit will be 
eligible for admission to the Sainik School. 

2. I am to request that necessary arrangements, as in previous 
years, may be made for the holding of the examination in the State 
and the names of officers nominated to conduct the examination may 
be communioo.ted to the Principal, Sainik School by the 14th July, 
1958. Adequate publicity may please be given to the examination 
in the local papers. If the State Government desire that the applica­
tions should be submitted through the District Officers, this may be 
IJ)ade clear in notices to be issued in the local papers. 

3. It is suggested that in forwarding the application forms to the 
applicants, they should be asked to furnish a certificate of age in 
11uplicate from school records or Municipal Birth register. The appli­
eant should be informed that no application for change in the date of 
birth as originally given by him will be entertained later on by the 
School authorities. 

4. In accordance with the procedure laid down in this Ministry-fi 
letter No. F.19 (4) /57/D (GS-II), dated the 17th March, 1958, at the 
end of the examination, the answer books in respect of the candidatei 
•• y please be forwarded in a sealed COTer to the Principal of the I. 
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School. The marks secured in the viva voce test together with the 
certificates of age mentioned in paragraph 3 above and the application 
forms in respect of the candidates, IIlQy be forwarded direct to the 
Army Headquarters (GS Branch/MT6), Nsw Delhi, in a sealed cover. 

5. Copies of application forms, if required, may please be obtained 
from the Principal, Sainik School, Dehra Dun. 

6. The receipt of this letter may kindly be acknowledged. 

7. A copy of th~ press note issued in this connection is enclosed 
for informationJ ' 

IS9 1(Aii)LS.....s 

Yours faithfully, 
Sd./- P. P. SINGLA, 

Under Secretary to the 
Government of 'India. 
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APPENDIX vm 
Scholarship Scheme at King George's Schools 

There shall be two types of icholarships, full remission and haH 
remission of fees, excluding entire cost of clothing and toilet requi­
sites and a small sum of Rs. 5/- to Rs. 10/- per month as pocket 
money which parents will pay for their sons/wards. These will be 
divided as follows:-

(a) Pupils whose parents and guardians have an income of 
Rs. 600/- per month or below. Scholarships will consist 
of remission of full fees. 

(b) Pupils whose parents and guardians have an income 
between Rs. 601/- and 1200/- per month. Scholarship 
will consist of remission of half fees. 

2. Parents and guardians, where not engaged in Government 
Service will be required to submit a formal statement of income 
supported by a certificate from the District Magistrate. In case of 
Government servants, the monthly salary will be submitted after 
confirmation through the head of the Department concerned. 

3. Only children whose parents/guardians are otherwise normally 
liable to pay fees at full rates are entitled to the grant of scholar­
ships, subject to the provisions of paras (a) and (b) above. 

4. The total number of scholarships available is 15% of the number 
of children, referred to in para 3 above. Two-half scholarships will 
count as one full scholarship. 

5. The award of scholarships will be made by the Director of 
Military Training, Army Headquarters, after considering the recom­
mendations of the Committee as a result of "MERIT" tests conducted 
by the Committee. This Scholarship Committee will consist of the 
Principal of the School and the Area/Sub-Area Education Officer. 

6. A scholarship once awarded to a pupil will continue to be 
awarded to him throughout his stay in the School provided:-

(a) he maintains steady progress in his studies; 
(b) he is not reported on adversely regarding discipline; 
(c) his parents/guardians remain within the provisions of 

paras 1 (a) and (b) above. 

7. Children will not have reached their 12th birthday at the time 
the scholarship examination is held. Selection of scholars for these 
scholarships will be made through a written test which will include 
the follOWing: - ' 

(a) Arithmetic. 
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III 

(b) English. 

(c) General Knowledge. This paper will be sufficiently com­
prehensive to test the knowledge of pupils of things 
axound them or their environment which boys of that 
age are expected to know, the aim being to test the 
intelligence and premise of the students and not merely 
his achievement. 

(d) An interview by the Committee. The interview will help 
in supplementing the result of the written test. 

8. The scholarship examination will be held on the third Monday 
in November and April each year. The results along with the 
recommendation will be submitted by the ComJIlittee to Army Head­
quarters within two weeks from the date of the examination so that 
Army Headquarters' approval is obtained before the close of each 
school term. 

9. A list of clothing and toilet requisites mentioned in para I above 
is given below:-

S1. 
No. 

I 

2 

3 

4 

5 
6 

7 
8 

9 
10 

II 

12 

13 

14 

15 
16 

17 
18 
19 
20 

21 

I 

Items' 

Coats Khaki 
Shirts Khaki 
Shorts Khaki 
Under Pants cotton 
Shirts white/grey 
Pyjamas cotton . 
Stockings Khaki/grey 
Shorts--sports 
Shirts--sports 
Shoes 
PT shoes 
Handkerchiefs 
Bath towels 
Mattress 
Suit, woollen 
Cotton Vests 
Mosquito net 
Bed Sheets 
Pullover 
Pillow cases 
Blankets 

TOILET 

Turbans (for Sikhs 

Quantity 

REQUISITES 

only) 

2 

6 
6 

4 
3 
3 
i 
4 
4 
2 

2 

I 

2 

I 

I 

6 
I 

2 

I 

2 

2 

3 



II2 
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Sl. Items Quantity 
No. 

2 Polish Shoe Black 4 Tins 

3 Polish Shoe Brown 4 " 
4 Brush Tooth I 

5 Brush Hair I 

6 Brush Cloth I 

7 Brush Nail I 

8 Brush Boot Polishing 2 

9 Comb Hair I 

10 Soap Toilet 6 Cakei 
II Soap Carbolic 2 
12 Cases Soap I Cake 

13 Tooth Paste 4 Tubes 
14 Oil Hair I Bottle 
15 Mirror I 

---



APPENDIX IX 

Important decisions taken during the last two years designed to 
improve the conditions of service of officers of the Defence Forces. 

(1) Contributory Education Scheme for the children of Service 
Officers. . 

Considerable difficulties were experienced by Service Officers in 
the matter of education of their children as the officers are liable to 
be transferred at short notice to the various parts of the country. A 
scheme has recently been sanctioned under which each officer will 
subscribe Rs. 5/- per month towards a speciel Fund and Government 
will give an equal grant. The total amount of grant by Government 
works out to roughly Rs. 8 to 9 lakhs per year for the three services. 
The scheme envisages the payment of a subsidy of Rs. 10/- per month 
for each school-going child if a day scholar and Rs. 50/- p.m. for rnch 
school-going child if a boarder. This arrangement would relieve 10 
some extent the difficulties experienced by Service Officers in the 
matter of education of their children. 

(2) Compassionate Gratuity Fund. 
A Compassionate Gratuity Fund hes been created by the Govern­

ment for the relief of families of deceased commissioned officers who 
died on or after 1-6-1953 or who may die hereafter while in service 
but whose deaths are not attributed to service. A sum of Rs. 1 lakh 
will be provided by Government for each financial year for the above 
purpose. 

(3) Pension of Acting Lt.-Cols. 

PerIIl'3nent commissioned officers holding the substantive rank of 
Major in the Army (and its equivalent in the Navy and the Air 
Force), who retire from service with higher paid acting rank of 
Lt.-Col., after holding such rank for an aggregate period of not less 
than four years, of which not less than three years is continuous, will 
now ll'3ve his pension assessed with reference to a standard rate of 
retiring pension of Rs. 620/- p.m. for a period of service of 24 years. 

(4) Defence Minister's Appellate Committee on Pensions. 
There used to be complaints regarding the disposal of app~als in 

:egard to sanction of disability/family pensions. The Defence Min­
Ister's Appellate Committee on Pensions has been constituted to dis­
pose of such appeals. 
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APPENDIX X 

CERTIFICATE 

Certified that Shri S / 0 Shri,------
underwent txaining at the National Defence Academy/Military Col­
lege from to . He was withdrawn on 
*-------------------------------

However, during his stay at the Academy/College he was good! 
fairly good in---------------

During the period of his training at the Academy jCollege his 
ccnduct wass----------------------

Since has not completed his training 
at the Academy/Military College for one year/two/three years, his 
migration to an Indian University may be considered in the light of 
Inter University Board Resolution No. II. 4 of 1st March, 1950 and 
25 of 24 Jan. 1955 (copies at Annexures I and II). 

tHe is also eligible for appointment to services and posts under 
the Central Government as he has completed two years course at 
the NDA which is equivalent to a pass in the Intermediate Examina­
tion of an Indian University for the purposes of appointment under 
the Central Government, vide Ministry of Home Affairs Office 
Memorandum No. 6/13/54-RPS, dated the 13th August, 1954 (copy 
at Atulexure III). 

Dated the Commandant, 
N atiooal Defence Academy 

Military College. 

*NOTE.-The reasons for withdrawal will be given, e.g. 
(a) on grcunds of lack of officer-like qualities. 
(b) on account of his inability to reach the standard required 

in academics. 
(c) on disciplinary grounds. 
(d) on failure to reach the commissicning standard. 
(e) on medical grounds. 
(f) at his own :request. 

tTo be applicable only in case of cadets who have completed 2 
years academic training successfully. 
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ANNEXURE i 
Copy of Resolution No. II. 4 dated the 1st March, 1950 of the Inter· 

University Board 
Resolution II. 
Recognition of non-Uni1gersity Institutes a1td Cour$es. 

• * * * • • 
* * * * • * 

4. Considered the recognition of examination and courses under­
gone at the National War Academy at Khadakvasla and the Inter­
Services Wing. 

(MINISTRY OF DEFENCE) Appendix D. 

Also report thereon of the Standing Committee. 

Lt. Col. Shiv Dial Singh of the Ministry of Defence explained the 
point of view of the Government, and suggested that each year of 
training spent at the Academy be recognised as equivalent to the 
corresponding year of the undergraduate course at a University after 
Matriculation. 

The Board recommends that where a cadet has undergone the 
two years' course at the Academy and has passed the test conducted 
by the Academy at the end of two years, such a test may be accepted 
as equivalent to the Intermediate for purposes of entrance to a 
Degree Course of a University, provided that the candidate's disconti­
nuance of the course at the Academy is not due to academic reasons. 



ANNEXUREn 
Copy of Resolution No. 25 of the Standing Committee of the Inter~ 

University Board Passed on 24-1-55. 
25. Considered the proposal of the Ministry of Defence forwarded 

by the Ministry of Education regarding year to year recognition of 
the 3 years course at the Joint Services Wing at Kharakvasla with 
the post-matriculate course of Indian Universities. 

The Standing Committee having considered the note of the 
Ministry of Education in connection with the request of the Defence 
Ministry for year to year recognition of the three years course at the 
National Defence Academy, Resolved that: 

(a) the attention of the Ministry of Defence be invited to the 
recent decision of the Conference of the Vice-Chancellors and the 
Chairmen of the Second3.xy Boards of Education which met on the 
8th January, 1955 at Delhi. According to this decision the Interme­
diate Examination will be abolished, the public examination called 
the Higher Secondary Examination of the approximate standard of 
the present Intermediate will be established and the Universities will 
have a three year degree course. Since this pattern is to come into 
existence from 1957 and will be the general pattern from not later 
than 1961, the Ministry of Defence should take steps to examine its 
three year syllabus in the light of these decisions. 

. (b) the Standing Committee recommends that during the transi­
tional period, migration at the end of first Or third year of students 
from the Defence Academy to educational institutions be facilitated 
by the Universities under the following conditions: 

(i) The withdrawal of the candidate from the Defence 
Academy wishing to migrate to University should not be 
on grounds of academic shortcomings or lack of 
discipline. 

(ii) Each University may set up a suitable test or machinery 
to judge the educational attainment of the candidate as 
suggested in the Bhagwati Committee report for the 
migration in genuine cases of candidates from one Uni-
versity to another. 



ANNEXUREm 

No. 611375,",RP8, 

GoVERNMENT OJ' bmu. 
lIINISTRY OF HOME AFFAIRS 

New Delhi-2, the 13th August, 1954. 

OFFICE MEMORANDUM 
SUBJECT: -Recognition of the successful completion of the two years' 

course at the Joint Services Wing of the National Defence 
Academy as equivalent to Intennediate Examination for 
purposes of employment under the Central Government. 

The undersigned is directed to say that it has been decided, in 
consultation with the Union Public Service Commission, to recognise 
the SUCCE'~<:ful completion of the two years' course at the Joint 
Services Wing of the National Defence Academy as equivalent to a 
pass in the Intermediate Examination of an Indian University for 
purposes of appointment to services and posts under the Central 
Government provided the Cadet's discontinuance of the Course at 
the Academy on completion of two years was not due to academic 
reasons. 

2. These orders have been issued in consultation with the Compt­
roller and Auditor-General of India in their application to appoint­
ments under the Indian Audit and Accounts Departm~nt. 

Sd/ Karam Chand, 
Under Secretary to the Government of India. 

To 

All Ministries of the Government of India. 
(with the usual number of spare copies). 

No. 6/13/54-RPS. 

Copy forwarded to:-

• 
• 
• 

• 
• 
• 

New Delhi-2, the 13th August, 1954. 

• 
• 
• 

• 
* ,.. 



APPENDIX. xi 
Analysis of the action taken by Government on the recommendations 

contained in the 63rd RepOri of the Estimates Committee (First 
Lok Sabha). 

I. Total number of recommendations made 104 

2. Recommendations accepted fully by . Government 
(Vide recommendations referred to in Chapter II) 

Number 26 
Percentage to total 25% 

3. Recommendations accepted rartly (Vide recom­
mendations Nos. 4, 16, 18, 23,24,29, 31, 36, 41, 
46,47,49, 50, 51, 52, 54, 55, 57, 58,61,62,64, 65, 
69,77,81,82,87,92,94 and 104 in Chapter III) 

Number 
Percentage to total 

4. Recommendations not accepted by Government 
but replies in respect of which have been accepted 
by the Committee (Vide recommendations 
Nos. I, 5,6,7, 8, 10, 13, 15, 19,20, 21, 25, 27, 28, 
34,35,37,38,39,44,45,53,56,68,71,72,73,74, 
76,78, 79, 80, 84, 85, 88, 89, 9"', 95, 97, 98, a.<1d 
100 in Chapter III) 

Number 
Percentage to total 

5. Recommendations in respect of which replies of 
Government have not been accepted by the Com­
mittee (Vtde recommendations in Chapter IV). 

Number 
Percentage to total 

118 

31 

41 

39·4% 



LIST OF AUTHORISED AGENTS FOR THE SALE OF P.\RLI.\l'flBNTARY 
PUBLICATIONS OF THE LOK SABRA SECRBTAR1\T, NEW DELHI-I 

Agency Name and Address Aiency Name and Address Agency Name and Address 
No. of the Agent No. of the Agent No. of the Agent 

I. Jain Boot Agency, Con- 20. The English Book Stores, 37. Amar Kitab Ghar, Dis-
DaUghtP1ac:e,NewDelhi 7-L, Conn aught Circus, gonal Road. Jamshed-

v ...... · A Kamla New Delhi pur-I. 
S. -.uauJ8t8Jl. 17- , 8 Allied Trad 

Nehru Road, AlIahabed. 21. Rama Krishna & Sons, 3 • ers, Motia 
• • I6-B, Connaught Place, Park, Bhopal 

3· Bntish Boot Depot, New Delhi. 3 E.M Gopalkrishna Kon 
84, HazratpnJ, Luc- 9· (Shri·. Go e, 
know T_. ·anal"··'- H pal Mahal), . u. &.Llt~ DUla OllIe North Chitrai Street, 

... Imperial Boot Depot, Private Ltd., 9, Aah Medura. 
268, Main Street, Poona Lane, BombaY-I. 40. Friends Book House, 
Camp. 23. Labbmi Boot Store, M.U., Aligarh. 

,. ThePopuJar BootDepot 42, M. M. QueenswaY,41• Modem Book House, 
'Regd.). LaminstonRoad. New Delhi. 286, ]awabar Ganj, 
Bombay-7. . ]abalpur. 

24. The KalPaDa Publisher., 
6. H. Venkataramiab 4: TricbinopoIY-3. 42· M.C. Sarkar &; Sons (p) 

Sons, Vidyanidbi Boot Lt4·.' 14, Bankim Chat-
Depot, New Statue 2,. S. K. Brothers, I';~./65, teI')1 Street, Calcutta-
Circle, MY80re. WBA, Karol Bagh, New 12. 

I ·onalBootH Delhi-S. 43. People', Book Hause, 
7. nternatt ouse. . 8-2-829/1 Nl" .... "hah· Main Road T . andrum 26. The Internanonal Book ' ........ .. J 

, ny • Service, Deccan Gym_ Road, Hyderabad Dn. 
8. The Presidency Book khana, Poona-4. 

Supplies, 8-C Pycroft's 44. W. Newman & e.,.. 
Road, TripUcane, Mad- 27. Babri Brothers, 188, Ltd., 3, Old Court 
raa-,. Lajpat Rai Market, House Street, Calcutta. 

9. Atma Ram &: Son., Delhi-6. 4S· Thacker Spink & Co. 
Kllhmere Gate, Delhi- 28. City Book-sellers, Soban- (1938) Private Ltd., 
6. ....n'. Street. . 3, Esplanade East, _ Delhi. Calcutta-I. 

10. Book Centre, Opp. . 46. Hindustan Diary Publi-
Patna College, Pama. 29. TbeNauonalLawHouse, shers, Market Street, 

Near Indore General S d b d 
II. J. M. Jaina & Brothers' Library, Indore. ecun era a • 

Mori Gate, Delbi-6· 47. Laxami Narain Aggarwal 
12. The Cuttack Law Times Hospital Road, Agra. 

Office, CUnack-2. 30• Charles Lambert & Co.? 48. Law Book Co., Sardar 
101, Mahatma Gandhi Patel Marg Allahabad 
Road, Opp. Clock ,. 

13· The New Book Depot, Tower. Fort. Bombay D B T _._ a.. 
Connaught Place. New • 49· .• ar.porev.... ... 
Delhi. 31. A.H. Wheeler & Co., (P) Sons Co, Privl!~e Ltd., 

Ltd., 15. Eliin Road, 210, Dr NaoroJI Road, 
I", The New Book D~pot. Allahabad. BombaY-I. 

79, The Mail, Simla. 
32. M.S.R. Murthy & Co., 50. Chanderkant Cbiman 

IS. The Central New8 Agen- ViaakbapatIlam. Lal Vora, Gandhi 
r::y, 23/90. Connausht Road, Ahmedabad. 
Circus, New Delhi. 33· The ~C?yal Book Depot. 

CbhiPl Tank, Meerut. S Kr' hn . & C 
'" Lok Mil D' tr' 51. , IS aSWaDll 0., 

I... _ ap, 18 .1- • P.O. TeppakuIam, 
ct Ceun Rco.d, Bhavnagar. 34. The Good Comparuon, Tiruchirapalii-I. 

Baroda. 
17. Reeves & Co. 29, Park 52. Hyderabad Book Depot 

Street. CalClltta-I6. 35. University Publishers, Abid Road, (G~ 
18. The New Book Depot Railway Road, Jullundur Foundry), Hydcrabad. 

Modi NO.3, NaiPur. City. 53. (R) M. Gulab Singh & 
19. TheKasbmir BookShop, 36. Students Stores, Rag- SODS (P) Ltd., "Press 

Residency Road, SriDs- hunath Bazar, Jammu- Area, Mathura Road. 
gar, Kashmir. T.wi. New D_elhi. . 



Agency Name and Address Agency Name and Address Agency Name and Address 
No. of the Agent No. of the Agent No. of the Agent 

~4. (R) C:V. Venketacbala 68. Oxford Book & Sta- b. Firma K.L. Mukh6pa-
Iyft, Near Railway .ionery Co.. Scindia dyay, 6/IA. BanChharam 
Station. Chalakudi (S.I.) House, Connausht Place. Akrur Lane, Calcutta-

New Delhi. 1%. 
55· (RYThe Chindambaram 6 Makkal Pustaka P 8 F I d P bli . Provision Stores, Chin- ,. a. res~' 3. ree an u caoons 

dambaram. Balamandira, Gandhi- (P) Ltd., U-A/I6, 
nRiB. Banga!ore-9.· Lajpat Nagar, New 

56. (R) K •. M. A~al & 70. Gandhi Samriti Trust' Di:lhi-14. 
Sons, Railway Book Stall, Bhavnagar. Q. Goel- T .. _- ""'-C Udaipur (Rajasthlll1) ~. rau.c.m, I..v- , 

h S ad .' 71. People's Book Ho1l5e' New Mandi, Muzaffar-
57. (R) T e w esamttran Opp. Jaganmohan nagar (U.P.) 

Ltd., ". Mount l<.oad. Palace, Mysore-I. 
Madda. 8S. Mehra Brothers,. 50-(;, 

58. The· Imperial Publishing 72. "J~GRm'} BhagalpU!'-2 Kalkaji, New De1hi-I9· 
Co 3 Faiz Bazar, (Bihar.) 86 ...... - V"..!.t.__ B k ·'l. ...I..1lC.~ 00 
D8l1JIIPDJ, Delhi-6. 73. The New Book COM~rJ Depot, Publishers, 

59. The High: Commission of (P) Ltd., Kitab - , Booksellers, Stationers 
India Establishment 188-90, Dr. Dadabhai & - News Agents, Main 
Department Aldwych, Naoroji R-oad, Bombay Bazu. Pathankor. (E;P.). 
London, W. C.·2. . . 87 Dhanwantra· Medical & 

60. C~t Book _ Stores, 74· The English.Book Depots . Law Book House, 1522. 
MQutiLane:. Raghunath 78, Jhoke R~, Lajpat. Rai Market; 
Dadaji Streer.BombaY-I. Ferozepore Cantt. Delhi-6. 

61. International Consultant 75· Minerva Book Shop; 88. The United Book 
Corporation, 4B C, 9, Jor B~ Market, Agency, 48, Amrit-
Mairedpally (East), New, Delhi-3· .. Kaur Market, Paharganj, 
Socundcrabad-3. (A.P.) 76. Peoples PublIshing New Delhi. 

62. K.G. AseervandWn and ~~:e, Ne~anbeJi~si 89 ... Pervaje's Book H{)use~ 
Sons, Cloughpet, P.O.' Book Sellers & News 

. Ongole, Guntur Dian. 77. Shri N. Chaeba Singh, A~ .. Koppikar Road, 
(Andhra.) Newspaper Agent, Hu.)li. 

63. The New Order Book Ramla1 Pat:l High 90. B. S. Jain & Co .... 71. 
Co., Ems Bridge. School Annexe, Imphal, Abupura, Mazafiarnaear 
Ahmedabad. Manipur. <U.P.). 

64· The t:riveni Publishers, 78. Minerva B?Ok Shop, 91 • Swadeshi Vastu Bhandar 
Maaullpatnam. The Mall, Sunla-I. - Booksellen. Jam-

65. Deccan Book Stall. 79· Universal Book CompanYi nagar. 
F C 11 Road 20, Mahatma Gandhi . ,-

erguson 0 ege - , Marg, Allahabad. 92 •. Bhogilsl L. Fanna, Book"·~ 
Poona-4. stall Contractor Railway 

66.' J ayana Book Depot. 80. Madhya Prad.esh Book Junction. Rajk~t. 
Chapparwala _ Kuan, Centre. 4~, Ahilya Pura, 
Karol Bagh, New Indore City (M.P.) 93. Sikh Publishing House 
Delhi-S. 81. Mittal & Co., 85-C, (P) Ltd., 7-C, Conn-

67" BooklaBd, 663. Madar 
Gate, Ajmer (Rajasthan). 

New MaDdi, Muzaffar- aught Place, New-
nagar (U.P.) Delhi. 
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